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MINISTRY OF CORPORATE AFFAIRS
NOTIFICATION
New Delhi, the 14th September, 2012
GS.R. 692(E).— In exercise of the powers conferred by sub-section (2) of section 79
of the Limite‘ddLiabiIity Partnership Act, 2008 (6 of 2009}, the Central Government
hereby makes the following rules, further to amend the Limited Liability Partnership
Rules, 2009 namely:-
1. {1} These rules may be called the Limited Liability Partnership (Second
Amendment) Rules, 2012,
(2) They shall come into force with effect from 16™ September, 2012.
2. In the Limited Liability Partnership Rules, 2009, in LLP Form No. 11, in the serial
number 12, for item (vii), the following item shall be substituted, namely:-
com I N I
Companies - l
Incorporated
outside India

Sikkim

or Companies
registered in
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Note: The principal notification was published vide number G. S. R. 229 (E), dated the
1% April, 2009 and subsequently amended vide the following notifications, namely:-

S. No. Notification Number Date
01 GSR 385(E) 04.06.2009
02 GSR 24(E) 11.01.2010
03 GSR 914{E) 15.11.2010
64 GSR 506(E) ' 05.07.2011
05 GSR 680 (E) 14.09.2011
06 GSR 796(E) 04.11.2011
07 GSR 430(E) 05.06.2012
08 GSR 485(E) 21.06.2012
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